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Before the National Green Tribunal

Eastern Zone Bench, Kolkata

Section 18(1) read with section 14,150f National Green Tribunal Act, 2010

Original Application No 2025/EZ
Baisakhi Bhowmik and anr ....... Applicants
MEMBE R SECRETARY. wapPed VS
State-of WestBengal and others ....Respondents -
> <
SYNOPSIS L\ %2*

This is to place an application against the Satyabrata Ghosh the proprietor of Tara Brick Fields
and residing at Vill-Granth Bangla High School, P.O-Bata Nagar, P.S-Mahestala, South 24 Pgs.
PIN-700 141, West Bengal and running the TARA BRICK FIELD situated at Vill-Roychak, P.O
Maheswara, P.S. Ramnagar, Dist. South 24-Parganas,PIN-743368 West Bengal is creating
water pollution by excavation and damaging the Hooghly river embankment and continuing
the process of earth collection for making of bricks, closing of canal in Mouja Roychak, L.R
Khatian No. 242, J.L No-48 Dag 9 and closing of water body in Mouja- Dakhin Simul
Beria,).L.N0.30 Dag No. 530. They are also involved in encroaching Govt road lands situated
at Mouja Roychak, L.R Khatian No. 242, J.L No-48 Dag 7. Further they are also causing serious
air pollution while burning of the brick kilns and as it is withing 15mts from the primary school
and densely populated locality the health hazards are inevitable. Thereafter Tara Bricks is also
involved in exploitation of child labour

Even after receiving instructions to stop operation of Tara Bricks by The Principal Secretary, L
& L R. Department, Govt. Of West Bengal, earth excavation is still continuing withing 100mts
from the location of Tara Brick fields and the operation of the brick field is in full swing.




Before the National Green Tribunal

Eastern Zone Bench, Kolkata

Section 18(1) read with section 14,15 of National Green Tribunal Act, 2010

Original Application No 2025/EZ

Baisakhi Bhowmik and anr «eees Applicants

1990

2017

4/11/2024-

8/11/2024-

9/11/2025

25/11/2024-

6/12/2024-

VS
BER. SECRETARY WBPCH

ngal and others ....Respondents

LIST OF DATES

<
)

Encroaching and filling up a cannel area for brickfield and changed the
character of the land vide Mouja Roychak, L.R Khatian No. 242, J.| No-48 Dag
No. 9.

Filling up of water body in the Mouja- Dakhin Simul Beria, J.L.No.30 Dag No.
530

Tara Brick field starts operation with encroaching of Govt land along the road
stack bricks and

Application to close the operation of Tara Brick fields was sent to Principal
Secretary, & L R. Department, Govt. Of West Bengal Copy to the District
Magistrate, South24-Pgs, To the Chairman, Pollution Control Board, To The B L
&LRO Diamond Harbour, Block-ll, Sarisha., To The Anchal Pradhan, Noorpur
Anchal, and Secretary, Labour Department

We have logged a GDE at Ramnagar Police Station No 38358 and Complaint
No- 389

Reply received from the office of the L & LR Dept vide memo No 4013-
M&M/2p. Also logged a GDE at Ramnagar Police Station No 38579 and
Complaint No- 1097

Police of Ramnagar Police station headed by IC of Ramnagar Police Station
came to stop excavation of the embankment near Tara Brick fields and

o
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arrested several people involved with the act and stopped the operation of
the brickfield against vide Case no. GR-3985/24 dated 06.11.2024 and

Ramnagar P.S case no 234/24.

9/12/2024-  Tara Brick revive operation in full swing. To that | placed the petition on the
same day to Ramnagar police station but they refused to accept our
application.

10/12/2024- | have sent the application by registered post to Additional Superintendent of
Police, Diamond Harbour with copy to I.C Ramnagar P.S

20/12/2024- Tara Brick field again starts excavation and damage of the river banks 100mts
away from its previous location where the excavation was stopped.




Before the National Green Tribunal

Eastern Zone Bench, Kolkata

Section 18(1) read with section 14,15 of National Green Tribunal Act, 2010

Original Application No _____ 2025/EZ

1. Baisakhi Bhowmik Daughter of Tarapada Bhowmik residing at, 92 Nafar Chandra Das
Road Kolkata 700034, Age 38 yrs.

2. Tarapada Bhowmik s/a Late Pulin Chandra Bhawmik, Vill-Raychak, P.O Maheswara,
PS. Ramnagar, Dist. South 24-Parganas, PIN-743368 West Bengal. Mobile
n0.9433347330::email-tarapada52@gmail.com aged about 74 years

....... APPLICANTS

VERSUS

1.The Member Secretary of, West Bengal Pollution Control Board, Paribesh Bhaban 10A,
Block-LA, Sector-lll, Bidhannagar, Kolkata-700106. Email: ms.wbpcb-wb@bangla.gov.in
2,Principal Secretary, L& LR Department, Govt. of West Bengal, Nabanna, Howrah-711202
Email: seclr@wb.gov.in

3.The District Magistrate, South 24 Parganas, Alipore, Kolkata 700 027 West Bengal.
Email: dm.s24pgs@gmail.com

4.The B.L &L.R.0 Diamond Harbour Block-Il, Sarisha, South 24 Pgs. PIN-743368, West Bengal
Email: - NA

5The Anchal Pradhan, Noorpoor Anchal/Gram Panchayet, Vill-Dewantala, P.O.-
Maheswara,P.S-Ramnagar, South 24 Pargnas,PIN-743368,West Bengal.

Email:adopbah549@gmail.com

6.The Assistant Superintendent of Police. Diamond Harbour, South24 Pgs. PIN-743331
Email: addlspzonalddh@gmail.com

7. The Inspector IN Charge of Police, Ramnagar Police Station, Ramnagar, South24 Pgs. PIN-
74368 Email: icramnagarpss24pgs@gmail.com

8.TARA BRICK FIELD situated at Vill-Roychak, P.O Maheswara, P.S. Ramnagar, Dist. South 24-
Parganas, PIN-743368 West Bengal through Proprietor Satyabrata Ghosh

9. Satya Brata Ghosh, Proprietor of Tara Brick Field S/o Late Ganesh Chandra Ghosh, residing
at Vill-Granth Bangla High School, P.O-Bata Nagar, P.S-Mahestala, South 24 Pgs. PIN-
700 141, West Bengal.

10. Moonmoon Ghosh w/o Satya Brata Ghosh, related with TaraBricks residing at Vill-Granth
Bangla High School, P.O-Bata Nagar, P.S-Mahestala, South 24 Pgs. PIN-700 141, West
Bengal. e RESPONDENTS
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Before the National Green Tribunal
Eastern Zone Bench, Kolkata

Section 18(1) read with section 14,15 of National Green Tribunal Act, 2010
Original Application No 2025/EZ

Baisakhi Bhowmik and anr ....... Applicants

VS
MEMRER SECRETARY W0.RAPCR

State-of West-Bengal and others .....Respondents

BRIEF FACTS

The petition of the petitioner above named most respectfully
SHEWETH:-
1. That the applicant is Baisakhi Bhowmik daughter of Tarapada Bhowmik residing at, 92

Nafar Chandra Das Road Kolkata 700034, Age 38 yrs. Phone — 9433455545, Email-
baisakhibhowmik03@gmail.com Aadhar No -756451725460

2. That the petitioner/ applicant Tarapada Bhowmik is a senior Citizen of India and a
patient of cerebral haemorrhage residing at Vill-Roychak, P.O Maheswara, P.S.
Ramnagar, Dist. South 24-Parganas, PIN-743368 West Bengal. Mobile n0.9433347330
email-tarapada52@gmail.com Aadhar No-717979935992

3. That there is a brick field named Tara Bricks situated at Vill-Roychak, P.O Maheswara,
P.S. Ramnagar, Dist. South 24-Parganas, PIN-743368 West Bengal was closed and stop
operation for last few years. This year i.e.2024, Tara Bricks is in operation.

4. That the applicant is residing within distance only 3.00 meter from the brick field and
1 meter from river embankment. (hand sketch of the irrigation Dept. Attached
herewith......... marked as.. Annex A



10.

11.

12.

13.

That there is a primary School named Roychak Free Primary School within the distance
of 15 mtrs from Tara Brick Field. Air pollution that is caused by the burning of the bricks
are very harmful for children who are in the very close vicinity.

That thickly populated Roychak Village within the distance of 15 mtrs. From tara Brick
Fields. The air pollution caused by brick dust ashes and burning of the bricks smoke is
harmful and almost choking due the breeze from the riverside.

That in summer season i.e. from end of February to July every year when south wind
started blowing, it is very difficult to walk on the road due to fly ash of said Tara Bricks
directly hit on the road. Old photo enclosed herewith Marked as... Annex B

That Tara Bricks engaged Child labour working in the Tara brick Field. Photo gra
enclosed Marked as..... Annex C :

That Tara Bricks directly does excavation of mud /earth from river banks and“has alSO :

damaged the embankment which can cause serious damage to the village during hlgh
tides. Photograph enclosed and Marked as.... Annex D

That Tara Bricks has encroached the public road for stacking of bricks adding the Govt
land within their premises, thus causing serious damage of the road. Photograph
enclosed marked as .... Annex E

That Tara Bricks encroached and filled up a cannel area for brickfield and changed the
character of the land vide Moujja Roychak, L.R Khatian No. 242, J.I No-48 Dag No. 9

about the year 1990. Marked in ..... Annex F

That Tara Bricks unlawfully acquired more Govt. Lands situated at Mouja- Dakhin Simul
Beria, J.L.N0.30 Dag No. 512 and 530 and Mouja Roychak , L.R Khatian No. 242, J.L No-
48 Dag No. 10 for brick field. Pictured marked in ..... Annex G

That the Tara Brick field has involved in filling up of water bodies Mouja- Dakhin Simul
Beria, J.L.N0.30 Dag No. 530. Enclosed are Google earth time line pictures from order
when in 2009 there were 2 adjacent water bodies. There after in 2015 one of the water
bodies have been filled up. Further in 2016 more area of the water body has been
filled up. Currently there is no water body left at all. Marked in as ..... Annex H &l

P:)»D,




14,

15,

16.

17.

18.

19.

20.

21.

22,

That two General Diaries were filed at Ramagar Police station reporting the
malpractice by Tara Brick field owners by GD No 389 dated 09.11.2024 and GD 1097
dated 25/11/2024. Copy enclosed marked in ... Annex J

That the applicant ran before Principal Secretary, L & L R. Department, Govt. Of West
Bengal, to stop operation of unauthorised brickfields named Tara Bricks, occupying
Govt. land dated 8" November, 2024. Copy to the District Magistrate, South24-Pgs, To
the Chairman, Pollution Control Board, To The B L &LRO <Diamond harbour, Block-Il,
Sarisha., To The Anchal Rradhan, Noorpur Anchal, and Secretary, Labour Department.
Copy enclosed and marked as .... Annex K

That a reply was received from the office of the L & LR Dept vide memo No 4013-
M&M/2p-08/24 dated 25" November 2024. Special officer wrote ADM & DL &LRO,
South 24 Pgs. To take necessary action with a copy forwarded to the Chairman,
Pollution Control Board. Copy enclosed and marked as... Annex L

That on 6™ December, 2024 Police of Ramnagar Police station headed by IC of
Ramnagar Police Station came and stopped the excavation of earth near river Ganges
which was carried out by Tara Bricks, arresting several people involved in the act of
illegal excavation.

That a case was filed by Ramnagar Police Station vide Case no. GR-3985/24 dated
06.11.2024 and Ramnagar P.S case no 234/2. Marked as ..... Annex M

That a case was filed by Ramnagar Police in the ACJM court at Diamond Harbour Police
Court Vice P.S. Case No. 234/24 Certified copy of the case enclose herewith and
marked (15 pages). Marked as ....... Annex N

That from 6th of December 2024 all the work and eperation of the brick kiln of Tara

Bricks was stop after the Ramnagar Police arrested the people.

That from 9t December,2024 again the operation of Tara Bricks started on inclusive of
child labour.

That your petitioner immediately informed the I.C. Ramnagar for the incident, but
Ramnagar did not agree to accept your petitioner. o




IN THE MATTER OF:

a)

23. That your petitioner sent this letter to the I.C Ramnagar P.S with a copy to the
Additional Superintendent of Police, Diamond Harbour on 10% Decmber,2024 by
Registered post. Copy enclosed and marked as.... Annex O

24. That since 9" December, 2024 Tara Bricks production of bricks is going on with full
swing by engaging with ceased excavation machinery. Marked as ..... Annex P

25. That excavation of earth by Tara Bricks is stopped at the previous inspected spot from
river embankment Ganges, however a new excavation site for from same riverside is
going on about 100 metres ahead from Tara Bricks and brick production is going on in
full swing. Marked as ..... Annex Q

26. That we have sent a request to the Information Commissioner of Govt of West Bengal

and to The BL and LRO Sarisa Diamond Harbour Il recording the operating permits. The
letter is marked as Annex R

27. That the applicant is praying to the Hon’ble Bench to stop air and water pollution of
Tara Bricks and also stop child labour engaged in the Tara Brick field.

28. That in order to establish our contention for pollution free environment and stop child
labour in terms of International Charter which our Constitution recognised, as a Citizen
to file this application, otherwise shall be deprived from Natural Justice and will face
irreparable loss and injury.

29. Payment through online mode on National Green Tribunal website.

GROUNDS

Being dissatisfied by the act and actions of local administration, the applicant prayed to

the Hon'ble Green Tribunal, Eastern Zone, Kolkata to stop dust pollution in the area created
by Tara Bricks.

——

g —



b) Being dissatisfied by the act and actions of local administration, the applicant prayed to
the Hon’ble Green Tribunal, Eastern Zone, Kolkata to stop illegal act like child labour and
encroachment and damage of road and Govt. land.

c) Being dissatisfied by the act and actions of local administration, and in connivance with
the local administration Tara Bricks encroached the canal and changed the character of cannel
the applicant come to the Hon’ble Green Tribunal, Eastern Zone, Kolkata to return back the
original shape of the cannel vide Mouja Roychak, L.R Khatian No. 242, J.| No-48 Dag No. 9

LIMITATION

All the complaint documents and letters send to the concerned authorities regarding this
matter is since the date 6 Nov 2024 and the present application is filed within 6 months from
the date of representation. Hence the application is filed in time and there is a subsisting cause
of action causing environmental damage and operational mal-practice; hence the original
applicant is not barred by limitation.

ijlb

PRAYER

The Hon’ble Tribunal may please to consider to pass the following directions to the

Respondent.

i) Direction to take necessary steps to stop operation of Respondent No 8 & 9 Tara Bricks,
not to create any air pollution in the area of village Roychak near the densely populated village
residential area.

ii) Direction upon Respondent No 8 & 9 Tara Bricks, not to create any water pollution by
excavation of earth and breaking of embankment in the river Ganga in and around Tara Brick

at Roychak.

iii)  Direct Respondent No 8 ,9 & 10Tara Bricks to restore the original shape of the canal
situated in the Mouja-Roychak. L.R.Khatian No 242,JL No-48 Dag No.9.



PJ~U

iv) Direction to Respondent authorities for regular supervision by which Tara Bricks will not
create both air and water pollution in the area at Roychak.

v) Pray to impose environmental compensation on Respondent 8, 9 and 10 for restoration of
environmental damages caused by them.

vi) Prayer for any other order/orders may think fit and proper.

Signature of Applicant.
Boucalls RAoworile

Baisakhi Bhowmik



Before the National Green Tribunal

Eastern Zone Bench, Kolkata

Section 18(1) read with section 14,15 of National Green Tribunal Act, 2010
Original Application No 2025/E2
Baisakhi Bhowmik and anr ...... Applicants

VS
MEMRER ®WSECRETARY WR.P.CR
State-of-West-Bengal and others .....Respondents

AFFIDAVIT

| Miss Baisakhi Bhowmik daughter of Tarapada Bhowmik residing at, 92 Nafar Chandra
Das Road Kolkata 700034, Age 38 yrs. Phone - 9433453545. Email-
baisakhibhowmik03@gmail.com Aadhar No-756451725460 solemnly affirm and

T declare as under:
1. That | am one Applicant in the mentioned application and | am fully conversant with

=== the facts and circumstances of the case and authorized by the co-applicant therefore
;\‘\‘\‘\ competent to swear this affidavit.
NCO

& 2§' Zg‘ié;f:'lt_f}solemnly affirm, the statement made in para 1 to 29 are true to my knowledge and
S SR 12

S5 ST Thelief.
S L
3 .‘C E ;.? OI

1 i eoN.7 L.T.1.(s)/Signatures(s) of the : .
e Execute~ s attested by me on io"éntification S\gnature ofthe applisant
' " - . g N
NOTARIAL \ Q‘; \i | A Raicalll Rowmbk
¥ ~NARENDRRPRASAD-GHETA/ NOTARY Baisakhi Bhowmik

Advocate, HIGH COURT, KOLKATA

et o RO 27 JAN 2025

Verified on this the (l:( day of Jam at 0025 that the contents of the

above rejoinder are true and correct. No part of it is false and nothing material had been
concealed there from.

Identified By
Lo itz Ko VARIFICANT
Adv;' cate Peut Selbn floonib
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Before the National Green Tribunal
Eastern Zone Bench, Kolkata

Section 18(1) read with section 14,15 of National Green Tribunal Act, 2010

Original Application No 2025/E2
Baisakhi Bhowmikandanr = ... . Applicants
VS
mI:m%ER stce"wzq WRPc g

t=-Bengal and others .....Respondents

AUTHORIZATION

| Sri Tarapada Bhowmik s/o late Pulin Chandra Bhowmik, residing at Vill- Roychak, PO-
Maheshwara, PS- Ramnagar, Dist- South 24 Parganas PIN- 743368 West Bengal. Mobile —
9433347330. Email- tarapada52@gmail.com aged 74 yrs Aadhar No — 717979935992 by
profession business, by religion Hindu and Indian authorise my daughter Ms. Baisakhi
Bhowmik residing at, 92 Nafar Chandra Das Road Kolkata 700034, Age 38 yrs. Phone —
9433455545, Email- baisakhibhowmik03@gmail.com  Aadhar No-756451725460 to be the
sign, verify original applicant and contest the original application.

Signature of the applicant

Tarapada Bhowmik
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* Consignment Numbes
‘Booked At Booked On Delivery Location Delivery Confirmed On
Kamarpoke BO 0871172024 1035 14 711107 4100 Intand Speed Post Sibpur SO TAN2024 17 10 32
Event Details For : CW162746288IN Current Status : item Delivered(Addresses)
Oae Time Offica Event
12024 171032 Siopur SO Iltem Delivered(Andtessee)
12004 13124 Sipur SO Cait fof Delivery
TIV202¢ 1118 31 Sibpur SO Item Received
WA2024 104758 Sipar SO tem Received
101172024 034317 Howrah Ground Mail Agent lten Dispatched
T4 QW3NS Howrah Ground Mail Agent ftem Recetved
101112028 03 3500 Howrah ICH ltem Dispatched
10112024 020623 Howrah ICH ftem Bagged
1172024 014555 Howrah iICH liem Received
11172022 012308 Haowrah Ground Mail Agent Item Dispatches!
1071172024 012201 Howrah Ground Mail Agent Item Received
091112024 23:25:02 KOLAP TMO item Dispatched
091172028 2316:00 KOLAP TMO Item Received
{12024 201818 Kolkata NSH Htem Dispatched
0911172024 210814 Koata NSH Item Bagged
Q1112024 191124 Koikata NSH ttem Received
091172024 134527 KOLAP TMO Ilem Dispatched
021172024 13:33.37 KOLARPTMO Item Received
09/11/2024 03:59.46 SMO SEALDAH RMS TMO Item Dispatched
0wTI2024 02:21:36 SMO SEALDAH RMS TMO Item Received
09/11/2024 02:13:46 Sealdah ICH Item Dispatched
09112024 01:53:09 Sealdah ICH item Bagged
0811172024 222758 Sealdah ICH Item Received
08112024 15:8227 Sarisha SO Item Dispatched
Track Consignment Quick help @
* Indicates a required field
BookedAt BookedOn DestinationPincode - Tarf  AmicleType Deliverylocation Delvery ConfirnedOn 1
Kamarpole 80 0024 103816 743368 ’ 17.00 Iniand Speed Post Sansna SO ) 16!;1/2024714'59'45 7 »
Event Details For : CW162746268IN . Current Status : item Delivered(Addressee)
16/1172024 © 1asess Noorpur BO Item DeliverediAddressee) - o R
0911112024 ! 111204 Sarisha SO Item Bagged
091172024 11204 Sarisha SO Dispatched to 80
09/11/2024 11:12:04 Sarisha SO item Dispatched
091172024 09.0942 Sansha SO ‘ Item Received
cerirz02¢ . as0s2 Sarisha SO : ttem Bagged
08/11/2024 10.38 16 Kamarpole BO ftem Booked
Track Consignment Quck ey @
“ Indicates 2 requited fieid
* Consignment Number ; Track Mora
Booked At Booked On Destination Pincode Tarift Article Type Delivery Location Delivery Confirmed On
Harapow 8O 08/1472024 10 30 21 TA3%S . 1700 indany Speed Post Sarnsha SO 2023 1530 54
Event Details For : CW162746308IN Current Status : item Delivered{Addresses)
Date Time Office Event
112024 153064 Sansha SO Hem OeivereAsNessee)
vz 1619568 Sansha SO Out e Detivery
T¥N2G24 122723 Sansha SO ftem ()'M D00t Locked-Intanaton Served
ORILZ024 WOy Sarsha SO Ot for Dekevery
OW112024 9 03 42 Sansha 80 7 item Recewed
W I12024 161522 Sarisha SO fem Bagged

10321 Kamapaie 60 e Booked



Track Consignment

* Inchcates a required field
* Consignment Number

Booked At Booked On Destination Rincode
Kamarpole BO 08/11/2024 1033 23 700106
Event Detalls For : CW162746290IN

Date Time Office

11112004 180530 Bidhan Nagar I8 Market SO
11112022 11:3847 Bidhan Nagar I8 Market SO
097112024 082506 Bidhan Nagar 1B Market SO
0UV12024 06:3829 KOLAP TMO

09/11/2024 052651 KOL AP TMO

0112024 052003 olkata NSH

091112024 051107 Koikata NSH

091112024 025722 Kolkata NSH

091112024 021333 KOLAP THO

09/11/2024 02:0036 KOLAP TMO

0B/11/2024 221651 SMO SEALDAH RMS THO
08/1972024 22:08:39 SMO SEALDAH RMS TMO
08/1172024 155227 Sarisha SO

08/14/2024 154353 Sarisha SO

087112024 103323 Kamarpole B0

Track Consignment

" indicates a required field.
* Consignment Number
‘Booked At ‘Booked On Destination Pincode
Kamarpole BO e 08/1172024 10°41:02 700027
Event Detalis For : CW162746311IN
Date Time Office
11/1;/2(24 16:56.14 Alipore HO
1171112024 0804:37 Alipore HO
09/1172024 180100 Alipore HO
0911172024 10:39:33 Alipore HO (Beat Number.1)
091112024 102637 Alipore HO
091172024 082044 Alipore HO
W11Q0§4 05:35:15 Koikata RMS IMaiis TMO
091172024 054242 Kotkata RMS Mails TMO
091112024 045321 KOL AP TMO
081112024 04:35:46 KOL AP TMO
01112024 043137 Kolkata NSH
091112024 - 04:06.15 Kolkata NSH
091172024 025722 Kotkata NSH
WTZ024 024333 KOL AP TMC
112024 020036 KOLAP TMO
0841172024 221651 SMO SEALDAH RMS THO
081172024 220639 SO SEALDAH RIS TMO
0B1312024 1556227 Sarisha 8O
0e1172024 154353 Sarisha SC

024 104102 Kamarpole BO

Track Mote

Tarift Article Type Delivery Location
4100 Inland Speed Post Bidhan Nagar 18 tarket SO
Current Status : item Delivered(Addressee)

Triff  Anicle Type
4100 Intand Speed Post

Event

Itemn Delivered{Addressee)
Out for Delivery
Item Recewved
ftem Dispatched
item Received
item Dispaiched
Item Bagged
ltem Received
Item Dispatched
Item Received
item Dispatched
tem Recetved
Item Dispatched
Hem Bagged
ftem Booked

Detivery Location
Alipore HO

Current Status : item Delivered(Addressee)

Event

Item Delivered(Addressee)

Out for Deltvery

item Oatiold Door Locked-intimation Served
Nat Delivered DOOR LOCKED

Out for Delivery
ftem Received
Item Oispatched
Item Received
Item Dispatched
item Recetved
ftem Dispatched
Item Bagged
Item Received
Item Dispatched
item Receved
Item Dispalched
Item Received
Item Ofspatched
Item Bagged
ftem Booked

P3—3|

Guick heip @)
Defivary Confirmed On
111112024 18 05 30

Ouickbelp.

Delivery Confirmed On
111112024 16:56:14
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HOTEL ROYCHAK

Project approved by the Tourism Dept. Govt of West Bengal & MSME Unit

Vill- Roychak,P.0-Maheswara, Dist-South 24 Pgs. PIN-743368

e—mail::hotelroychak@gmail.com,tarapadaSZ@gmail.com Mobile-9433347330

To Date-6"" November,2024

The Principal Secretary §hy

L&LR Dept. C ’
Govt.of West Bengal

Nabanna, Howrah

Sub-Complain against creating Pollution of Tara Brick field .

Sir,

One news was published in the daily newspaper that Govt. made a
circular to all the District Magistrates to recover Govt. Land from
unauthorized occupiers.

We have a residential Hotel at Roychak under the Name and Style of
HOTEL ROYCHAK situated at ROYCHAK since 1994. There is an
unauthorized brick field just 5 meter away from the hotel premises. We
lodged complain to the Environment Engineer and also filed a case in
the Ld. Civil judge (junior Divn) of Diamond Harbour. Ld Court passed an
injunction order to stop pollution and nuisance created by Tara Bricks
on 25th April, 2014 (copy enclosed).The said Tara Bricke was stopped
operation.




This year 2024 the said Tara Bricks is trying to start oper 3""?" of the
Tara brick field occupying the Govt.land. We fear of env:rc?nment
pollution will be created again in the area by the said Tara Brick field.
Under this circumstance, | am requesting you to take steps to stop
pollution in the area.
Your kind consideration is highly solicited.
Thanking you.
Yours Truly
For Hotel Roychak

¥ /",;L..,,ﬁmnc lﬁw‘b
(Tarapada Bhowmik)
Project incharge)
(m) 9433347330

Enclosing herewith:- '
a) Xerox copy of the Order of Injunction of the Ld. Civil judge (junior
Divn) of Diamond Harbour.
b) Old photographs which was created pollution.
c) New photographs including child labour collected to work in the
said Tara brick field (Tara Brick),
c) Damaging the river embankment, the kiln is newly constructed within
3 meter distance from blacktop from main road for your kind
consideration.

Copy to:-
1. The District Magistrate. South 24-Pgs.
2. The Chairman, Pollution Control Board. For information
3. The BL&LRO, Diamond Harbour Block-Il, Sarisha  and necessary
4. The Anchal Pradhan, Noorpur Gram Panchayet action

5. The Secretary, Labour Dept. Govt. of WB

Py-33
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GOVERNMENT OF WEST BENGAL
DEPARTMENT OF LAND & LAND REFORMS & REFUGEE RELIEF & REHABILITATION
MINES & MINERALS BRANCH
6" FLOOR, NABANNA
B 325, SARAT CHATTERJEE ROAD, HOWRAH-711102
NO. 4013-M&M2P-08/2024 DATED AT HOWRAH, 25" NOVEMBER , 2024

From
The Special Secretary
to the Govt. of West Bengal

-

The AD.M. & D.L.& L.R.O.

24 Parganas (South)

S Floor, New Treasury Building
Alipore '
Kol-700027

Sub.: Complaint against creating Pollution by Tara Brick Field, Roychak

The undersigned is directed to forward herewith the photocopy of the petition dated
06-11-2024 alongwith its enclosures as received from Mr. Tarapada Bhowmik, Project
Incharge, “HOTEL ROYCHAK”, Roychak, Maheswara, 24 Pgs {South) in connection with
the subject captioned above for taking necessary action under intimation to this end.

Enclo :As stated.
Sd/- A. Bhattacharya

Special Secretary to the Govt. of West Bengal.

No. 4013/1(2)/M&M /2P-08/2024 Dated 25-11-2024

Copy forwarded for information to: '
1. The Chairman, Pollution Control Board, West Bengal, Paribesh Bhawan, 10A, Block LA.

Secter 111, Salt Lake, Kol-98 and =

: - . > o) o il Moo evitmime Bl IO € ISR A e SRS TR T ¥ P
M Tarapnde Bhovmile, Project Incliarge, 'HOTEL ROYCHAK™, royciak, Matieswara,

24 Pgs (South), PIN 743368

Special Sec t'ru'yv to the Govt. of West Bengal.

lpy 10




ANE- M P3—4 |

S SO B A
«HITON NO
’ LI 3 .:-._—_———-_,__.”‘ e Y SR
. Uote of Anplicetion for copY ¢ -] TN
: o.cmu;a.".wnmmwmw: P 12+ Ty
.u..nqm}‘&fa'f&cmwmw: A R o
e I b R A e
1oouo-‘w~chwmwmlvlud.m; R / 1 W,
;\omo[mo&'"fiumyuwwu . )2 F '
© (omqlmua;f: % [ .
eeowr: ] —5

/. tapedition COUS ¢

v Costof lh—(ja?p—l-‘:ﬂl:n. '
. INTNE COURT OF LD, ”4 C\J m DIAMOND
' NARBOUR, SOUTH 24 PARGARAS »
, =2 ""ﬁ?&ﬁ%ﬁ/ 1
et (/191 (2 o fhs ) 220 15CA 71 (D) 24/3030-/

SiF( 336 UFwaLRAY 269 ppe Ak
COMPLAINANT ( 9}71-—{&/

Dot Ry EK C\)ﬁu_\

- ———

ACCUSED / OPP.PARTY

"h.




GAnrog048 /24 toq2.ayp  THI-
~ - ze 201075~

"/"‘,/. /a & o )/9‘6 N
KEA! N i 7 ey’
064 vy I7 9T /7
Ve 14 (‘aj/(/qy(v /9 o/¢ Q@/ﬂﬂ//ﬂf(‘f/
/2 (})/ £2/ (@///3:/30:4 @//3474”
BEUE) AN en 4 O gt A
’r)aof 09 RO et
CES 1Y W el © Ghtnf Aref0 3K~
- O b reh v r7e7 YT

phoambéhe M ewrg>V’
%Goﬁaﬂ/ Ny og ot -
3,

5 o1 efengalag 77497
60?0- 64V¢’7
;@ NP O PTF e LA 71
L arne 7 one/>S
e . ,@ Mﬁédua/a’/'/] 4/{%/
7 20 TN - (/a/ <A an2 ke’ 'W“;ol’ )
AT
2/ a»»/f"/
(}13/ C;:)a.é/'r)o/a_ ol y
Ct) G uvepo S 0T207
Uh) A2 geeh 70"

(Zxafﬁ /ik‘ﬂdf) fJa > < g
éf/ /da//aavfi e A/‘O—W("
//«W'V w©yv ny orAy

//&/ Hatchin > s/
o) ymama 3747
. .'é_/’
/ ,(a/)/ﬁ?a’ /&,
he) Lorrmon K
| ,&g/ ﬁ/aonoc&/r‘/'%/)}

*

ot Ve {V‘“?/}/ﬂ DA~y avrc,fp?,zd
4}’ /4,47%07.%\/ /0/0’ ava/‘/oya ,_,,,/
My v —phrale=r (2 AT

Co eyt 44}

. S



P43

)
ed /‘j/ 5”,7 ,//V,Vp/,% é‘pm/’// ,

bov v aln V'L7Wow —
G S /‘"*Z’v i i {r >

ﬁ/vv‘...ra»/,. 4 Non wai A po
d“/)a/ /7/;,‘ j:‘@g"‘f f}WA'ﬁ
STy i A
d(r,) //; V»‘/‘gva A/'/
//‘Vr'yﬂ"L/-/‘f‘l /r & /"'V"‘)"’T Faad
ff‘ ce &.y,-ék/\ /Vrvlfj/,O” }/;””rﬁﬁ
O pbolot Ko i @%mwg
oo Ppenail § Gop =" 17297
atir) FK rd

/e&ﬂM /7&[}7/6&-1/"’7 cx
/ﬁ/;/f-'n NYYAY; —?""//
Il o wene eI ’ .
/{'(’/)‘&a—- /ﬂtvry/aqg 417&)//*’%/
o WEeF A rg ove zxé'f:qa//’;/jy
/,\{ea/-/oof)o' e 7o /’9/;7'537';.9/\
/ //A?‘MMA' a//'ﬂcwf RN
Worl ar s e
ey m/Fre =4 E > ¥ o
oyewy‘mry/.. e il "‘bO %
e vivey ookl ;,'7 M.K‘:f !
agof offeva, vy . £ '
K/-?fd\/a/z\/ ﬁov/n)4y9/ e
9y F-2p 2 D BT
ar) Pefrieon] I 4 el 0225
VYR P P
& o= e NS & F7 ,,a/o/;Mj_\
Gl e At H | Jabr] T
ayc/kim‘v}')'

‘“4 ”7"'70)‘:/. &é/fl 70 A0 “a,

G
M”Z”/”//’ /4/447'/) L e MO ALLIN AN
rb’u&édﬂé/lﬂ Mlﬂﬂ/ﬁ’ /0/6?’-‘6/4/?‘



| o I E & Ko 7" o/r
,\/@-/»‘/‘n) xLé},*@.” /0/,-,‘7‘.” W,




Po-4s ..

AT/;/\;’/\,J < ?4 - /O/d /\ i
g '64/ ;?/V ‘ - e /‘/'—“t)

L ?eodo &:3;-? NS SRE
uH R R
00 is fwwﬁ 5, 29|12)24
Bas! Panyren 16 ai\@ DM W%“Q (ig_,
~~P@m(:.o"ns :
/,/(
S




COMPA

( I/\/[
Comparing Clers
Copying Departme 4

Gr 3945 of 2024
Contn. of order dated 10.12.24:

Heard the submission of the Ld. Counsels appearing for the
accused persons in connection with their prayer for bail.
It is submitted that the accused persons have been
implicated falsely in this case depite being innoncent and
the)r have undergone custody for several days and may be
enlarged on bail on any condition.

Ld. APP raises objection against the prayer for bail on
the contention that CD has incriminating materials against
the accused persons and they are the actual perpetrators
of the alleged crime.

Perused the written complaint and other materials in the
C.D.

The present accused persons have been produced before the
court on completion of their PC period for four days and
10 has failed to record any further recovery of offending
weapons or to effect arrest of any other associates of
crime. The co-accused persons have already been enlarged
on bail and there can not be any other interpretation that
the present accused persons are not placed in the same
footing with that of other accused persons on bail. The
injury reports of the victims do not suggest any grievous
injury being sustained by them.

Considering the entire facts and circumstances and the
rival submissions of both the Ld. Couhsels, I am the view
that further custodial detention of the accused persons in
not required for the purpose of investigation of the case.

As such, each of the accused persons may find bail of Rs.
1000/- with one registered surety of like amount with
direction to meet with the IO once in a week for one month
and not to commit any further offence or tamper with the
evidence, in default, to J/C for 14 days.

If on bail, to 20.12.24 for appearance.
Return CD.

ACJM, D/H
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FIRST INFORMATION REPO

4 W.RP. Form No. 27
information of a cognizable crime reported under section 154 Cr. P.C. at P8,

. Dt dyuem{e). ey
P NN 18 L8 ff“fl‘uﬂfﬂﬁ‘lﬂmu nﬁéﬁ&”@;

2 0 Act..BN2
® Act Sections Other Acts & Sections..1 0 eL% et 4 ea,u
3 (QGQMMRMM‘EmNn 2\9 c.nh-.
(b) Ocourence of Offence : Day. o Og.os\mu m‘”"?— ....... .
(@) Information Received Dat..... ®4..28] 14| Time,.. \4! 584,
G.D. No a1 at the Police Station :

4. Typeotinformation: Writen Oral {0 wither) 2 ke
5. Place of Occurrence : &mmmmmps Nordh- EW" <ppror & Km .

@ Address L PM 3

(b)lnmmlddoinﬂdﬂs%thﬂathﬂnmdP‘
District )

6. Complaint/ Information :

(& Name o1 Ripesh P:é.m ‘ '
O] Fahr'slﬂmbmuw 42.5¢ Potioe , Bjp- Quinamash .P,.m
(c) Date/ Year of Birth. . .

/

(@ Natonaiiy. ST P ~ [~

© Address...... e""""{,"‘ TR 4
7. Detais of Known | Suspected | unknown | Accused withful © podul %‘K(") Bl

{Attach separate shests, if necessary) N&u‘iﬁl“\ ‘\ﬂhl\- q%;_ q‘. anda

8. reporting
x vin = s pmh).owk« Wumert(eg) %A0~ Nomdalal
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Uv) st 7<0 ealowy Ry emfide) bl (v) «.(m
T Y RAC, R e B 4';7 =" "“"'F' w"b" "'r'a'"lku

@,j D2 Pprees 17om red .

10. TdnlvahsdP!opelﬂesstohnliwohled

11. Inquest report/U.D. : Case No., if any : M H i —’{L
12. FIR Conents : (Amwmmmm——m om' RAmien un\f
G”"‘TWW phich 15 o FIR, A-H-ddub HRucwslih,

1] mt!‘) 130 {223 221] sie)}
13. Action taken : Since the m{""'\”;ftni 15‘*-‘ m{fﬂ“ (1)1 s-n((e) WS l,gqb MR DR

ba.MPO A

mgmodﬂncaseandbokupﬁuinmﬁgaimldir‘emds‘"&-!im i, 10 take up the investigation
transferred o P.S. onpﬂudmmnﬂnadovubmcwum
adnmdlobemwymcudodmdaeopydvmbmwmtllmmhudm'/;
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Ramnagar Police Station,
ninmund Harbour Police District.

Sir.

In producing herewith arrested accused persons 1) Abdul Roup Sk (51) §/o Lt. Sk Sirajuddin
of vVill-Raichak. PS-Ramnagar, South 24 Parganas, 2) Ashish Kr. Mondal (40), Slo L. Bhim Ch.
\tondal of Vill- Beleswar, PS-Falta, South 24 Parganas, 3) Shambhu Kumar (23) Slo Nandalal Yadav
of Vill- Oriya. PS-Sono, Dist- Jamui, State- Bihar, 4) Gopal Mondal (35) S/o Subal Mondal of Vill-
{nar Mohanpur. PS- Diamond Harbour, S 24 pes, 5) Suchandan Mondal (57) /o Lt. Nanilal Mondal
of Vil Gobindapur, PS- Ramnagar, South 24 Parganas, 6) Gora Gayen (32) Slo Dhananjay Gayen of
\ ill- Paschim Kankjole, PS- Ramnagar, South 24 Parganas 7). Nasiruddin Sk (42) S/o Jaid Sk of Vill-
Dakshin Simulberia. PS- Ramnagar, South 24 Parganas,8) Purna Mondal (58) Slo Lt Khudiram
\tondal of Vill- Dakshin Simulberia, PS-Ramnagar, South 24 Parganas, 9) Ashauddin Sk (26) Sfo Lt
s Shoof Vill- Dakshin Simulberia, PS- Ramnagar, South 24 Parganas 10). Shambhu Mondal (27)
<o Narnck Mondal of Vill- G-Plot, Dakshin Surendraganj, PS- Gobardhanpur Coastal, South 24

Ymmd@mwiw,wwamnsmh% Parganas
amns:ui\m)s.»uaioswom-mmsm j, PS- Gobardhanpur

Sk 24 Pargmss lﬂhlshChNaskﬂ@O)SlondlmﬂalNaskﬂ of Vilk Raichak, PS-
W-WZ&W\S)WKLM(SHSIOLL Pasupati Maity of Vil Gobindapur,
PS- Rammgﬁ.So\nhZ-iPsmas.w)mhhmmn(\s) Dlo Abdul Roup Sk of Vill- Raichak,

PS- Ramnagar. South 24 pgs 23)- Shyamali Sing (30) W/o Naran Sing of Vill- Raichak,
Ramnagar, South 24 Parganas along with seized article viz (i) One Black & yellow colour Excavator
vide model no.R85A, Engine power (HPIKWIRPM)76IS7I2200, Sl No. HYNDN1DS5.
Hyundai Smart §5A marked on its body. (i) One Hyundai black and yellow Excavator éngine type ~
4R1040, Rasting-56/76, RMP-2200, Raiting STD-1SO 3046. Engine no- 4H2298N" 820055. (iid) One
Shaktiman vehicle bearing its registration No.-WB39 6532. (iv) One red colour Royel Enfield
motorcycle bearing its registration No.- WB98G 4379. (v) One red and black Royel Enfield motof
cycle bering ils Teg no-WB98M 2631, (vi) 15 (fifteen) pieces of broken bricks, (vii) 08 (eight) pieces
of Bamboo strick, (viii) 02 two iron rod measuring about 2.5 ft. each. 1, S1 Dipesh Biswas of
Ramnagar Police Station, mpectﬁﬂly submit that. On 05.12.2024, at appmximatzly 09:20 hours, 1
received information rec under PS GDE No. 207, dated 05.12.2024, stating that
certain individuals were excavating silt from the riverbank at Raychak, under Ramnagar Police
Station, and illegally transporting and storing it at 2 nearby brick Kiln. The laborers were reportedly
engaged in this illega! activity under the instructions of Abdul Roup Sk-

Upon receiving this information, 1 immediately conveyed the matter 10 the IC Ramnagar
Police Station, who directed me 10 enquire the situation. Acting op {hese instructions, I, along witha
ream of police L, left for the site at around 10:05 hours. We were accompanied by 2
ing the Raychak riverbank, we observed several individuals actively

confidential source. Upon reach Ser ;
excavating silt from what appca!"ed 1o be government fand. This activity posed a threat to the integrity

of the river embankment. potentially causing significant damage.
When we ordered the individuals to cease their illegal activities, they openly refused to comply

ana msicad caliea Abau! roup 3K 10 e scene. snordy ane!

zroup of people armed with bamboo sticks and iron rods. They began using filthy and abusive

language against us. Despite being Jawfully instructed not 10 obstruct the police from performing their
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official duties. the group ignored police orders. They then formed an unlawful assembly, disobeying a
‘Igwiul order duly promulgated by a public servant, and proceeded to block the Roychak-Kolkata road.

THis obstruction lasted for approximately four hours, severely hindering public movement and
disrupting law and order.

The situation escalated when Abdul Roup Sk instigated the mob, provoking them to attack the
police personnel present at the scene. The mob, which had swelled significantly in size, appeared ina
riotous mood., armed with deadly weapons. Some individuals arrived on motorcycles bearing
registration number WB98G4379, WB98M 2631 and joined the instigators.

Despite repeated attempts to disperse the crowd peacefully and maintain public order, the mob
became increasingly violent. They started assaulting the police personnel using fists, blows, bamboo
sticks. broken bricks, and iron rods found at the site. The police personnel sustained injuries while
anempting to protect themselves and prevent further escalation.

In light of the imminert threat 10 government property and public safety, we were compelled
» apph ‘m»mhﬂ.mmmmﬂmdmdmkwm-mm
winic others masnged 1 escape. The mob also threw bricks 2t ws, further obstructing the police in

Somming their official duti

Dising the apesion, Rassager police canducted scizases berween 13:45 bours and 14:20 hours,
collexsimg cvidemce of the icgal activitics. S1 Dipesh Biswas, ASI Mijaour Rahaman Shaikh, ASI
Seblmsish Bhumacharva, C/1208 Samir Lokar got injury on their persons. The injured police personnel
were subscquenthy shified 1 Sarisha Block Primary Health Center (BPHC) for medical treatment.

Based on the above events, I hereby request the initiation of a specific case under appropriate
sections of law against the above noted accused individuals, including Tarun Chakraborty of South
city. Kolkata, owner T.M.B.I brick Field, Pintu of Amtala PS- Bishnupur, Mesraf Molla S/O- Sopinur
Molla of Purba Kankjole, PS- Ramnagar, Akkash Sk S/o Lt. Sirajuddin Sk, Amiruddin Sk S/o Akkash
Sk, Matab sk S/o Akkash Sk, Moktar sk S/o Akkash Sk, Akkar Sk S/o Rahaman Sk, Hape Ali Sk S/o
Rahaman Sk, Netai Naskar S/o Unknown, Sakil Sk S/o Saifuddin Sk, Sahaalam Sk S/o Lt. Rajjak Sk,
Saddam Sk S/o Lt. Rajjak Sk, Sufiyan Sk S/o Lt Rajjak Sk, Sajahan Sk S/o Lt. Rajjak Sk, Abul
Hossain Mondal S/o Ayarub Mondal, Sahariya Hossain Molla S/o Alamgir Molla, Ajgar Sk S/o
Rahaman Sk, Subhash Sikari S/0 Goutam Sikari, Sajamal Molla S/o Lt. Khodabox Molla, Rakib Sk
S/o Lt. Sirajuddin Sk, Abran Sk S/o Rahamat Sk, Putul Naskar W/o Nemai Naskar, Tayebul Sk S/o
Rahet Sk and others 20-25 persons who were part of the mob. Necessary arrangements for the
investigation of this case may kindly be made at the earliest.

Submitted for your kind consideration.

Enclosure:-
1) Original seizure list
2) Original arrest cum inspection memo

~ Yours faithfuily,
Al 167 59 %
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In the Court of Ld. Additional Chief Judicial Magistrate M Yoo .
Diamond Harbour, South 24-Parganas AT ?.'/ 5
: e £

Through GRO, Diamond Harbour, South 24 Parganas.

Ref:- Ramnagar PS Case No. 234/2024 Dt-05.12.2024 U/S- # Poice 9"
191(2)/191(3)/190/223/221/118(2)/121(1)/121(2)/ 132/303(2)/317(2)/ 351(
2) BNS & 4D WBLR Act & 09 MPO Act.

Sub:- Forwarding of 23 ({twenty three) arrested acoused persons along with a Prayer
for 10 {ten) days Police Remand of 08 (five) accused persons namely\J) Abdul Roup
8k (51) 8/0 Lt. 8k Sirajuddin of Vill-Raichak, PS-Ramnagar, Bouth 24 Parganas,
Ashish Kr. Mondal (40), 8/0 Lt. Bhim Ch. Mondal of Vill- Beleswar, PS-Falta, South
24 Parganas g%';m Mondal ( /o Subal Mondal of Vill- Uttar Mohanpur, PS-
Diamond Harbour, 8 24 pgs ¢} Nasiruddin Sk (42) 8/p Jaid Bk of Vill- Dukshin
Simulberia, PS8- Ramnagar, South 24 Parganas and 51 Ashauddin 8k (26) 8/0 Lt.
Aktar Sk of Vill- Dakshin Simulberia, PS- Ramnagar, South 24 Parganas.

.

Respected Sir,

In forwarding herewith the arrested accused persons namely Y} Abdul Roup Sk

(51) S/o Lt. Sk Sirajuddin of Vill-Raichak, PS-Ramnagar, South 24 Parganas,
Ashish Kr. Mondal (40), 8/0 Lt. Bhim Ch. Mondal of Vill- Beleswar, PS-Falta, South
24 Parganas,3) Shambhu Kumar (23) 8/0 Nandalal Yadav of Vill- Oriya, PS-Sono,
Dist- Jamui, State- Bihar, 4) Gopal Mondal {35) 8/0 Subal Mondal of Vill- Uttar
Mohanpur, PS- Diamond Harbour, 8 24 pgs, 5) Suchandan Mondal (57) 8/9 Lt.
Nanilal Mondal of Vill- Gobindapur, PS- Ramnagar, South 24 Parganas, \5) Gora
Gayen (32) 8/o anjay Gayen of Vill- Paschim Kankjole, PS- Ramnagar, South
24 Parganas J). Nasiruddin Sk (42)"S/0 Jaid 8k of Vill- Dakshin Simulberia, PS-
Ramnagar, South 24 Parganas, 8) Purna Mondal (58) 8/0 Lt. Kh Mondal of
Vill- Dakshin Simulberia, PS-Ramnagar, South 24 Parganas, 9) Ashauddin 8k {26)
8/0,2( Aktar Sk of Vill- Dakshin Simulberia, PS- Ramnagar, South 24 Parganas
10f. Shambhu Mondal (27) 8/o Kartick Mondal of Vill- ~G-Plot, Dakshin
Surendraganj, PS- Gobardhanpur Coastal, South 24 Parganas \1) Joydeb Maity (31)
S/o Lt. Sankar Maity of G-Plot, Dakshin Surendraganj, PS- Gobardhanpur Coastal,
South 24 Parganas Sahil 8k (22) 8/0 ddin Sk of Vill- Dakshin Simulberisa,
PS- Ramnagar, South 24 Parganas, Gobinda Das (30) 8/0 Anukul Das of vill-
Harendranagar, PS-Dhola, South 24 pgs, J4) Gurupada Dalapati (40) S/0 Lt. Paban
Dalapati of G-Plot, Dakshin Surendraganj, P8- Gobardhanpur Coastal, South 24
Parganas 15) Rajesh Jana (26) 8/0 Tapas Jana of G-Plot, Dakshin Surendraganj, PS-
Gobardhanpur Coastal, South 24 Parganas Laxman Barui (40) 8/o Lt. Bijoy
Barui of G-Plot, Dakshin Surendraganj, PS8- Gobardhanpur Coastal, South 24
Parganas Palash Ch. Naskar | /o Nanda Dulal Naskar of Vill- Raichak, PS-
Ramnagar, South 24 Parganas, Prabir Kr. Maity (53 ) 8/0 Lt. Pasupati Maity of
Vill- Gobindapur, PS- Ramnagar, South 24 Parganas, Rakhima Kha {18) D/o
Abdul Roup 8k of Vill- Raichak, PS-Ramnagur, South 24 Parganas Umama Bibi
(20 W/o Akbar Ali S8k of Vill- Raichak, PS-Ramnagar, South 24 Parganas 21)
Rohima Bibi (48) W/o Abdul Roup Sk of Vill- Raichak, PS- Ramnagar, South 24
Parganas, ga)'l.otlmon Bewa (65) W/o Xt. Safijuddin 8k of Vill-Bhabanipur Box
para, PS- Ramnagar, South 24 pgs 23/ Shyamal Sing (30) W/o Naran 8ing of Vill-
Raichak, PS- Ramnagar, South 24 Parganas under proper escort and with all relevant
papers. I beg to report that on 05.12.2024 at 16:05 hrs received a suo-moto complaint
from one SI Dipesh Biswas of Ramnagar PS, regarding an mdt!ent on 05.12.2024, where
illegal excavation of silt from government land along the riverbank at Raichak was
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ndeyt_xﬁ'cd. It was n_llcged that the accused, Abdul Roup Sk, had engaged laborers for this
acuvity, endangering the river embankment. When the police intervened, the accused,
along with an armed mob, obstructed the police, blocked the Roychak-Kolkata road for
about four hours, and attacked the personnel with bamboo sticks, iron rods, and bricks.
Degpltc repeater:l l_awfu! warnings, the mob continued their violent actions, forcing the
police to use minimal force to control the situation and make arrests. Several police
personnel sustained injuries during the incident and were treated at Sarisha Block
Primary Health Center (BPHC). Seizures were made at the site. Based on this complaint,
a case has been registered against Abdul Roup Sk and 25-30 others for charges of
rioting, assault, obstruction of duty, and illegal activities. Accordingly, Ramnagar PS
Case No-234/2024 Dt-05.12.2024 U/8-
191(2)/191(3)/190/223/221/115(2)/121(1)/121(2)/ 132/303(2)/317(2)/351(2) BNS &
, 4D WBLR Act & 09 MPO Act was started and as per endorsement of 1/C Ramnagar PS
t SI Rofikuzzaman took up its investigation.

During investigation of this case I visited PO and prepared its rough sketch map
with index, I examined available witnesses and recorded their statement U/s 161 CrPC
from the statements and others evidences its revealed that, the above noted arrested
accused persons are involving in illegal excavation of silt from government land along
the riverbank at Raichak under Ramnagar PS area without any government permission.
The accused person sl. no.1. Abdul Roup Sk (51) S/o Lt. Sk Sirajuddin of Vx}l-Rmchgk.
PS-Ramnagar, South 24 Parganas damaged the Hooghly river embankment just beside
the Maa Tara Brick field as a result he and others accused persons endanger hu_mﬂn.hfe
near the river side Raichak village. Local people several times protest for damaging niver
embankment but the accused persons threaten them. The accused persons used tov
excayation of silt from government land along the riverbank for their illegal business
purpose and a big racket involved in this crime. On 05.12.2024 SI Plpesh. Biswas
received and source information that the FIR named alleged persons with their goons
assemble at Maa Tara Brick field Raichak and found that the accused persons
cut the river embankment and excavation of silt from government land along the
riverbank at Raichak. He tried to stop the illegal work and asked for necessary
documents for the same: purpose but alleged persons did not any hid but also blocked
the road and called their goons to stop the Police team and SI Dipesh Biswas ngormed
the matter to 1/C Ramnagar PS then I/C Ramnagar with his team along with o/C
Diamond Harbour Women PS with lady police person and RAF from DDH EF Line
reached at Raichak in fornt of Maa Tara Brick field where approx 200 people were
blocked the road and stop the Police vehicle to enter the sport. Police team requested the
mob to clear the road but they did not pay any hid. Suddenly 1) Abdul Roup Sk (51}
S/o Lt. Sk Sirajuddin of Vill-Raichak, PS-Ramnagar, South 24 Parganas, 2) Ashish
Kr. Mondal (40), S/0 Lt. Bhim Ch. Mondal of Vill- Beleswar, PS-Falta, South 24
Parganas 3) Gopal Mondal (35) S8/o Subal Mondal of Vill- Uttar Mohanpur, PS-
Diamond Harbour, 8 24 pgs 4). Nasiruddin 8k (42) 8/0 Jaid Sk of Vill- Dakshin
‘8imulberia, PS- Ramnagar, South 24 Parganas and 5) Ashauddin Sk (26) 8/o0 Lt.
Aktar Sk of Vill- Dakshin Simulberia, PS- Ramnagar, South 24 Parganas with their
goons pelting brick upon the police party and attacked with deadly weapons like iron
rod, bamboo sticks as a result SI Dipesh Biswas along with his team sustained serious
injury over this incident we inform SDPO, Diamond Harbour and after few time SDPO,
Diamond Harbour along with his team arrived at Raichak and reinforced us then we
warned the mob to immediately dispersed but the mob more furious and start again
pelting stone towards police party find no alternati.ve but to self defense and to protect
government property as well as public property police used forced to dispersed the mob
and seized the incriminating articles from the PO and arrested the involved accused

persons.

During investigation it was learnt that all the FIR named accused persons and
others 20-25 were direct involved in this case and FIR named accused sl. no. 1. Abdul
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Roup Sk (51) S/o Lt. Sk Sirajuddin of Vill-Raichak, PS-Ramnagar, South 24 Parganas
and his team directly involved in this case and he is runnin:ga racket for illegal soil
business under Ramnagar area and nearby others area with his team members namely
2) Ashish Kr. Mondal (40), S/o Lt. Bhim Ch. Mondal of Vill- Beleswar, PS-Falta, South
24 Parganas 3) Gopal Mondal (35) S/o Subal Mondal of Vill- Uttar Mohanpur, PS-
D.namond‘ Harbour, S 24 pgs 4). Nasiruddin Sk (42) S/o Jaid Sk of Vill- Dakshin :
S;mulb;na, PS- Ramnagar, South 24 Parganas and 5) Ashauddin Sk (26) 8/o Lt. Aktar i
Sk of Vill- Dakshin Simulberia, PS- Ramnagar, South 24 Parganas. During interrogation
they admitted that they were directly involved in this illegal business and they were

directly involved in this crime. They also agreed to help police to identify this racket
o were assaulted the

riverbank in this case,

Hence, | pray before your honour that
Abdul Roup Sk (51) 8/0 Lt. 8k Sirajuddin ol

Parganas, 2) Ashish Kr. Mondal (40), 8/0 Lt.
PS-Falta, South 24 Parganas 3) Gopal Mondal (35) 8/0 Subal Mon
Mohanpur, PS- Diamond Harbour, 8 24 pgs 4)
vill- Dakshin Simulberia, PS- Ramnagar, South 24 Parganas

team members and to identified the involved accused persons wh
police perséns and help to recovered more offending weapons and to identified illegal
machinery which were used for illegal excavation of silt from governmen

t land along the

the arrested accused persons namely 1)
f Vill-Raichak, PS-Ramnagar, South 24
Bhim Ch. Mondal of Vill- Beleswar,

dal of Vill- Uttar

Nasiruddin Sk (42) 8/0 Jaid 8k of

and 5) Ashauddin Sk

(26) 8/o Lt. Aktar Sk of Vill- Dakshin Simulberia, PS- mnn{ﬂ 0
Parganas may kindly be granted 10 (ten) days police remand to identified this racket
who were assaulted the

team members and to identified the involved accused persons
police persons and help to recovered more offending weapons an

,southﬂz

d to identified illegal
ment land along the

machinery which were used for illegal excavation of silt from govern lon,
riverbank in this case and others arrested accused persons may kindly be detain 1n JC

till the investigation is over.

1 strongly object their bail prayer in this initial

Encl:-

(1) FIR Copy & Complaint copy
(2) Arrest cum Inspection Memo
{3) Medical slips ’

(4) Seizure list
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stage of investigation.

Yours faithfully

(Ro! an)
SI of Police
PS

DDH Police District
Dt-06.12.2024
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Ramnagar P.§ case no.234/29
Ordex dated 06/12/24;

I0 has prayed for PC for five accused persons namely Abdul
Roup SK, Ashish Kr Mondal, Gopal Mondal, Nasiruddin Bk and
Ashauddin S8k out of 23 nos of accused persons produced before
the court on arrest.

The ©Ld. Advocates for the accused persons make their
submission in connection with the prayer for bail. It is
j\ contended that the accused persons have been implicated
\alsely in this case with exaggerated allegations 1levelled
against them. It is submitted further that the dispute
relates to the adverse claims between two brick field owners
of the locality.and civil cases are pending between them. It
is contended further that the prayer for police custody for
o, the accused persons has been made without any justifiable

Ld. APP for the prosecution raises vehement objection against
the prayer for bail on the contention that the offence
alleged is serious in . nature and there exists sufficient

1ncrum.natmg materials against the accused persons in the
CD.

Perused the written complaint, forwarding report, seizure
memo and other materials available in the CD. The allegation
is levelled agiant the accused persons of involving in
illegal excavation of silt from the land belongs to the
Government along  side the riverbank without any lawful
&%, permission or authority for their illegal business purpose.
3 part from that allegation of assaulting the police personnel
7’and restraining them in discharge of their lawful duties has
also been levelied against the accused persons.
,ND)WM‘OI have carefully :igone through "the medical documents of the
injured police personnel and no injury of grievous nature
appears to have been sustained by them. The seizure list
indicates that some vehicles with brickbats and pieces of
bamboo sticks ~have been recovered from the place of
" occurrence. The proper procedure with regard to the
compliance of section 41B Cr. .P.C. does not appear to have
Jw&obeen complied with in the process of arrest of the accused

%(a persons.

: Considering the pature of alleged offence and the materials
22 vailable in the. CD .as well as taking note of the rival
(» iubmlssion of Ld.. counsels of both the parties, I am of the
[ % vﬁsew that custodial detention of the accused persons namely

d. Next page-
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gambhu Kumar, Suchandan Mondal, Gora Oayen, purna Mondal,
fRambhu Nondal, Joydeb Malty, 8ahil 8k, Qobinda Das, Qurupada
Dalapati, Rajesh Jana, Laxman Barud, palash Ch, Naskar,
prabir Kr. Maity, Rakimn Khatun, Umama aibl, Rohima Bibi,
Lotiman Bewa, Shyamall singh 1s not yequired for the purponn
of investigation of the cane.

Accordingly, all the above named 18 accusad porsons may tind
interim bail of Rs. 1000/- with one rogintorod purety of like
amount with condition to co-oporate Wwith the 1.0. in the
mattoxr of investigation as and whon called for and also with
the condition not to commit any further offence or tamper
with the evidence, in defauit to J.C. till ,0.12-24- N

1f on bail, to date for appearance.

The prayer for police remand of the accused persons Abdul
Roup SK, Ashish Ko Mondnl, Gopal Mondal, Nasiruddin B8k and
Ashauddin Sk is duly reconmended by the superior police
authority. Keeping in view that cunstodial {ntarrogation of
the accused persons is necessary for discovery of truth, to
arrest other associates of crime and to facilitate the
investigation of the case, the prayer for P.C. i» hereby
allowed,

Accordingly, the accused parsons namely Abdul Roup 8K, Ashish
Xr Mondal, Gopal Mondal, Nasiruddin sk and Ashauddin 8k be
remanded to police custody for four days til1 10.12.2024.

puring the pariod of police custody of the accused pexsons,
the 10 is directed to ensure that the accused persons shall
not be subjected to any kind of torture and get them examined
by a registered medical practitioner in every 24 hours and
comply with the directives of Hon’ble Apex Court in
p.K.Basau's caso and NHRC.

with the P.C. prayer for the accusad persons abovenamed being
allowed, their prayer for bail accordingly atands rejected.

Return CD and call for it again on next date fixed.

R/C by mg (x, S

A.C.J.M,D/H
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Track Consignment

o Sign In Register

You are here Home>> Track Consignment

Track Consignment

* Indicates a required field.

* Consignment Number

EW165212625IN

Booked Booked On
At

IIM Joka 10/12/2024
SO 10:23:56

Event Details For : EW165212625IN
Current Status : item Delivered(Addressee)

Date Time
14/12/2024 10:34:07
13/12/2024 13:55:46
13/12/2024 12:02:33
11/12/2024 01:50:59
11/12/2024 00:56:56
10/12/2024 22:58:48
10/12/2024 22:36:58
10/12/2024 13:30:16
10/12/2024 13:25:51
10/12/2024 10:23:56

Destination Tariff Article Type
Pincode
743331 41.30 Inland Speed
Post
Office
Diamond Harbour HO
Diamond Harbour HO
Diamond Harbour HO
KOL AP TMO
KOL AP TMO
Kolkata RMS Mails TMO
Kolkata RMS Mails TMO
1IM Joka SO
IiIM Joka SO
1IM Joka SO
Home
About Us

hitps:/www.indiapost.gov in/_layouls/15/dop,portal. iracking/lrackconsignmenl.aspx
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Quick help
Delivery Delivery Confirmed
Location On
Diamond Harbour  14/12/2024 10:34:07
HO
Event

tem Delivered(Addressee)
Out for Delivery

Item Received

Item Dispatched

ltem Received

ltem Dispatched

ltem Received

Item Dispatched

ltem Bagged

Item Booked




From-Tarapada Bhowmik

villagé-Roychak, P.0.-Maheswara
P.S.-Ramnagar, Di ist-South 24Pgs. Date 9/12/2024

PIN-743368,West Bengal

To
Additional Superintendent of Police
Diamond Harbour

To

The Inspector In Charge
Ramnagar Police Station
Ramnagar, Diamond Harbour-I|

Sub-Complain against Tara Bricks, situated at Village-Roychak, P.0.-Maheswara
P.S.-Ramnagar Dist-South 24Pgs.PIN-743368,West Bengal

Sir,

I lodged a complaint to the Principal Secretary, L & L R Dept. Govt. of west Bengal for illegal brickfield
and creating POLLUTION IN THE AREA by Tara Bricks at Roychak on 6" October,2024. The office of
Principal Secretary vide Special Secretary wrote on 25.11.24 to the Chairman, Pollution Control Board,

West Bengal and ADM, DL & LRO,24-Parganas South to take necessary action.
On 6™ December, 2024, Ramnagar P.S. raided the Tara Bricks with Police force and stopped the earth

excavation from the river bank near Tara Bricks and stopped all the production activities of Tara Bricks

including burning of bricks and running of kiln. .
I sincerely thank the 1.C of Ramnagar for this vigilant action. But on 9% Dec 2024 | found that the kiln is

again burning, however the earth cutting from the embankment has not yet started. )
I sincerely requesting you to.look after this matter by which Tara Bricks do not create pollution in the

area in future

Thanking You
Your Sincerely

'720».7> PSe Py Zim.‘.ﬁ

Tarapada Bhowmik
Project Incharge of Hotel Roychak

Ph 9433347330

Copy Enclosed '
1. Letter to the Principal Secretary L & LR department with attachments
2. Reply from Principal Secretary ;
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Dakshin Simulbaria
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FROM:- - 25
Tarapada Bﬁowmik

Vill-Roychak, P.O.-Maheswara

Dist-South 24 Pgs PIN-743368.

Mobil.e-9433347330

TO

1, The Information Commissioner,
Govt.of West Bengal.

11A,-Mirza Galib street,

Kolkata 700 087

2.The BL& LRO,

SARISHA, Diamond Harbour-Block-1l
Sarisha PIN-743368

Sir,

| am a citizen of India and residing at Vill-Roychak, P.0.-Maheswara,Dist-South 24 Pgs. PIN-743368. |
want to some information sought for under Right to information Act-2005 with rule 2006.

Ther is a Brickfield named Tara Bricks situated at Vill-Roychak, P.0.-Maheswara, Dist-South 24 Pgs.
PIN-743368 Is operating and running .

- a) Whether this Tara Bricks got permission from you to operate the brick field.
b) Isyes, please give the detalils of permission to operate the said Tara Bricks.

The best of my knowledge and belief that the information sought does not fall within the restrictions
contained in Sec. 8 and 9 of the Act and it pertains to your office.

Court fee of Rs.10/- Is affixed herewith

Signature

Base ‘g. Be.o:«ow'b. Roychak, South 24-Pgs,
Baisakhi Bhowmik Vill-Roychak, P.O.-Maheswara
On Bahalf of Tarapada Bhowmik Dist-South 24 Pgs PIN-743368
‘p}\ QU PIHETEYC Mobile- 9433347330

¢ moul- bouca w.«"ékowm/(@gmw[con
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Tarapada Bhowmik
sPrEif/DOB: 05/12/1950
s|@4/ MALE

43878781236 T
, TR AT

aﬁ:‘! 38 I,
- 743368

Address: .

S0 Pulin Chandra Bhowmik, ., .,
Roychak, Maheswara, Raychak, South
24 Parganas, N

West Bengal - 743368
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‘Government of india
* Baisakhi Bhowmik

DOB : 02/05/1986
Female

7564 5172 5460

15/03/2013

AT 37U, AY qEA

.................... '..'-.";.'-'.'----. .::ﬂ_
sivetra Rafse sy ST
mmmof India Aﬁ\,

Address: 92, NAFAR CHANDRA DAS
ROAD, Behala S.0, Kolkata, West
Bengal, 700034

7564 5172 5460

%5 1547 5K help@uidal.govin & www.uldaigov.n
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